BEFORE THE AJUDICATING AUTHORITY |

(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH

~ AHMEDABAD

1A 321/2017 In C.P. (LB) No.'.33/9/NCLT/AHM/2017 '

Coram: ' ~ Present: Hon’ ble Mr BIKKI RAVEENDRA BABU
. ' . MEMBER JUDICIAL

ATTENDANCE CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 10.10. 2017

‘Name of the Company; o Fe_ni_l Bhara_tbh-ai Shah '
‘Ramubhai S. Patel & Ors,

Section of the Companies Act:  Section 60(51(c1 r/w 22 of the Insolvency and
- S - Bankruptcy Code - :

S.NO. NAME (CAPITAL LETTERS) _ DESIGNATION __ REPRESENTATION  SIGNATURE

AR Qv G Ak

ORDER

Learned Advocate Mr. Arjun Sheth present for Apphcant None present for
' Respondent in 1A 321/2017 f . -

| Apphcant shall 1ssue notlce of date of hearlng on respondents and shall file proof of
Service. ' '

Respondents shall file the1r reply within two days aﬁer serv1ng copy 1n advance to
other side. - -

List the matter on 13.10.2017 for hearing. éx M\a\ L \/
- - IKKI RAVEENDRA BABU
MEMBER JUDI_CIAL '

Dated this the 10th day of October, 2017.



